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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I. A Nos.40-42
I'N
Cl VI L APPEAL NOCS. 4788-4790 OF 2012

SANJAY SHARMA & ORS. Appel | ant (s)
VERSUS

STATE OF U. P. & ORS. Respondent ( s)

(For stay)

Date: 23/08/2012 These Applications were taken up on nentioning today.

CORAM :

HON' BLE MR. JUSTI CE DEEPAK VERMVA

HON' BLE MR. JUSTI CE FAKKI R MOHAMED | BRAHI M KALI FULLA
For Appel I ant(s) M. Sanmir Ai Khan, Adv. (Not present)

For Respondent (s) Ardhendumaul i Kumar Prasad, Adv.

Kabir D xit, Adv.

Di nesh Dwi vedi, Sr. Adv.
Saur abh Shanseri, Adv.
R. C. Kohli, Adv.

Prat eek Dwi vedi, Adv.

SSs5 =%

M . Abhi shek Atrey , Adv

UPON hearing counsel the Court made the follow ng
ORDER

Taken on board.

None appears for Petitioners.

Hearing of these Interlocutory Applications is adjourned.
Li st these Interlocutory Applications after two weeks.

(Sanj ay Kunar) Court Master | (S.S.R Krishna)
| Court Master



